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ENTAAL  AGIIMRTRATIVE TRIBUNAL, BRINCL PAL BENCH

New “2elhl this the 19th day of Septenber, 1924

D

Mr. Jusiice 3.K. Ghaon, Acting Chairnan
Mr. B.N. Lhoundiyal,Member

3hri Ashwani Kumar

R/o 1081, Fech, Railway
Rosd, Kasganj, .
Histt. Etah, U.rF. S eeo Applicant

-

By Advocate ahri 3,3, Tewari. for
3hri Sudhir Rulshrestha, Counsel

-\ ’ Versus

lo - 3hri iiasih-uz=Zaman,
Jeneral Manager,
Nor thern Railway,

Barodsz House,
New Lelhi,

shri R. Kurdan,

ar., Divisional Fersonnel

Jfficer, Office of the

Divisional Railway Manager, ,
New Uielhi. ‘ soonespondents
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BY Z'\&d\rocate 5}'11‘]‘_ }'IeKa Gang.“«'an:‘.

RIER ( RAL)
fipe Justice 3.K. Dhzon,: Acting Chairman

\‘, An affidavit of conpliance has been filed

ant has been askead

9]
¢

stating therein that the 2ppli
to appear on 02,09.94 in a suitability test,

Shri Gangwani states that,in fact, the applicant
appeared in the szid test and he has been found

fit and in a couple of days, a letter of sppointment

will be issued to him. -In view of the gvemnents made .

in the affidavit and in view 0f the statenent made




by

at th 3ar nothingy ro I he . . . -
e 3Zar, ;'duxhlng Tenalns to be done in this Contennt

setition, It is accordingly dismissed. Notice issyed

to the respondent is dis harged., If no. appointnent

O

H

is A £0 the aonls LT oy
=5 given Lo thne applicant within 2 pericd of 2 weeks ,
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1t will be cpen to the applicant to approach this Tribunal
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Dy means 0f g KMiscellaneous Application in this Contenpt
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